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SCHEDULE |
FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary
Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF STREET STORYS
PRIVATE LIMITED

-

Name Of Corporate Person

STREET STORYS PRIVATE LIMITED

[N

Date Of Incorporation Of Corporate Person

20/07/2020

w

Authority Under Which Corporate Person
Is Incorporated/ Registered

RoC-Ernakulam

&~

Corporate Identity Number / Limited
Liability Identity Number Of
Corporate Person

U22300KL2020PTC063081

o

Address Of The Registered Office And
Principal Office (If Any) Of
Corporate Person

5/693/26, 2nd Floor, Sree Hari Complex D.N.M
Road, Near Raji Nursing Home, Thrissur,
Thrissur, Kerala, India-680020

Liquidation Commencement Date Of
Corporate Person

=

12-02-2025

-

Name, Address, Email Address, Telephone
Number And The Registration Number Of
The Liquidator

Name : Madhusudhanan EP, Address : Embram
Madam, Nettoor PO, Ernakulam, 682040.,
Email id: epmadhusudhanan@gmail.com
Telephone : 8089359964

IBBI Reg.no:
IBBI/IPA-002/IP-N01163/2021-2022/13856

oo

Last Date For Submission Of Claims

14-03-2025

Notice is hereby given that the STREET STORYS PRIVATE LIMITED

has commenced voluntary liquidation on 12-02-2025

The stakeholders of STREET STORYS PRIVATE LIMITED are hereby called upon to submit a proof of
their claims, on or before 14 March, 2025, to the liquidator at the address mentioned against item 7.
The financial creditors shall submit their proof of claims by electronic means only. Al other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date :15-02-2025
Place : Ernakulam

Name and Signature of the Liquidator: Sd/- Madhusudhanan E P

E2502-555227



THE MW

R INDIAN
EXPRESS

THRISSUR

03

SATURDAY |5

CPM’s no-confidence motion
rejected in Elappully panchayat

Falls short of required 11 members as only 8 CPM members attend, Cong & BIJP abstain

EXPRESS NEWS SERVICE
@Elappully

THE no-confidence motion
brought by the CPM against the
president and vice-president of
the Elappully grama panchayat
was rejected without discussion
on Friday. The motion failed to
meet the quorum requirement,
as only eight CPM members at-
tended the session, falling short
of the required 11 members.
Members of the Congress and
the BJP abstained, ensuring the
motion’s automatic rejection.
The Elappully panchayat ad-
ministrative committee consists
of 22 members, with Congress
holding nine seats, the CPM
eight, and the BJP five. Both the
BJP and the ruling Congress

Swift intervention

District Congress leadership
swiftly intervened after the
motion was announced.
District Congress Committee
president A Thankappan issued
strict instructions to the nine
Congress members to remain
united and defeat the motion

had issued whips instructing
their members to abstain from
participating in the discussion,
sealing the fate of the motion.

Brewing tensions over
the breweryissue

The CPM’s urgency in moving
the no-confidence motion
stemmed from the Congress-led

HaE
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administration’s vocal opposi-
tion to the state government on
the controversial brewery
project. Although the motion
cited various developmental is-
sues, it was widely seen as an
attempt by the CPM to exploit
perceived internal differences
within the Congress at the pan-
chayat level.

However, the district Congress
leadership swiftly intervened
after the motion was announced.
District Congress Committee
president A Thankappan issued
strict instructions to the nine
Congress members to remain
united and defeat the motion.
Panchayat president Revathi
Babu also affirmed that all Con-
gress members who contested
under the party symbol stood

Devotees taking
part in the

flag hoisting
ceremony at the
Manappullikkavu
Bhagavathy
Temple in East
Yakkara, marking
the beginning

of the Vela
Utsavam at the
temple on Friday

Joseph Tajet takes charge as Thrissur DCC prez

EXPRESS NEWS SERVICE
@Thrissur

JOSEPH TAJET, the leader of
opposition in Thrissur district
panchayat, assumed charge as
the District Congress Commit-
tee (DCC) president on Friday.
Addressing party workers at
the DCC office, he stressed the

GOLDEN PALM CANTEEN (GPC), PALAKKAD, KERALA

JOB VACANCY

1. Applications are invited for the following posis for GPC,

need for unity and grassroots
engagement to bring the Con-
gress back to power.

“It is not my job to expel peo-
ple from the party over com-
plaints or concerns. My respon-
sibility is to bring more people
into the Congress fold. The peo-
ple want Congress to return to
power, and to make that hap-

pen, we must work together. To
ensure victory in the upcoming
local body and assembly elec-
tions, we need to engage tire-
lessly with the public, address-
ing their issues,” he said.
Before taking office, Tajet paid
floral tributes at the tomb of
former chief minister
K Karunakaran.

SCHEDULE I
LIFi Ryl A
PUBLIC ANNOUKCEMENT

(Reguizfion 14 of the Insolvency and Banwruplcy doard ?uu indiz {Volamiary
sadians, 2007}
FOR THE ATTENTION OF THE STAKE [:ILI]EHE OF STREET STORYS

Liguidation Pracass) Reg

together in rejecting the CPM'’s
move.

Fallout and political reactions

The rejection of the motion led
to protests by CPM workers,
who accused the Congress and
BJP of colluding to safeguard
the panchayat administration.

“Today’s events are yet anoth-
er example of the Congress-BJP
alliance at the grassroots,” said
CPM leaders. In response to the
developments, the CPM an-
nounced a political explanatory
meeting in front of the Elappul-
ly panchayat office on Friday
evening. District secretary E N
Suresh Babu and minister M B
Rajesh will address the meeting
at Elappully Para at 5pm on
February 17.
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V D Satheesan @vdsatheesan

POST “}) Union Govt’s decision to provide only a tied loan of 500 Cr for #Waya-
OF THE 8L = nad rehabilitation far from Kerala’s request for a 22000 Cr spl package
DAY (7] is a grave injustice. Setting a March 31 deadline adds insult to injury.
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This goes against the spirit of federalism! #JusticeForWayanad

[ B o N h.. N

b PNt .
‘ ‘_ L™ H oy 1_“_"-.,-_1
Vv N

A
|-

i
~ -
» ™

e
3 R
B

’
4

The 17-day-long Tholppavakkoothu (shadow puppetry) has begun at Chinakkathoor Bhagavathy Temple. This time, the Koothu
Avatharanam (shadow puppetry performance) is being led by Sadananda Pulavar, son of Tholpavakoothu

stalwart Annamala Pulavar

A liquor bill, CCTV visuals & Student stabs close
the unearthing of amurder  friend over verbal spat

EXPRESS NEWS SERVICE @ Thrissur

IT WAS AN investigation into
the circumstances in which a
dead body was recovered from an
unused open well in Koork-
enchery that laid bare a
murder. And, on Friday,
Thrissur East police ar-
rested Vinayan, 35, for the
alleged killing of his
friend, Santhosh, 55, fol-
lowing a quarrel.

On February 8, Town
East police were informed
of the presence of a body in a
well. CI Jijo and his team recov-
ered the body, which had started
decomposing. The postmortem
report indicated that it was at
least four-days old and that death
was caused by drowning. Despite
having no grounds for suspicion,
the police team led by ACP Salesh
N Sankar probed the whereabouts
and details of Santhosh on the in-
structions of city commissioner R
Ilango. A mobile phone recovered

from the pocket confirmed the
identity of the Vallachira native,
who ran an automobile repair
shop in Chembukkavu, Thrissur.
Officers also recovered a bill of
purchase for liquor from near the
well. By tracking CCTV
visuals after confirming
the bill details, officers re-
alised that Santhosh was
accompanied by three oth-
er persons, including Vi-
nayan, at the beverage
shop during the purchase.

During their probe, it be-
came clear to officers that Vinay-
an was behind the crime. In CCTV
visuals from the same day, police
spotted the same three persons,
sans Santhosh, purchasing liquor
from the beverage outlet, which
hinted at something having taken
place in between. Later, during
further questioning, Vinayan con-
fessed to getting into an argument
over the sharingliquor that led to
afight, which ended in him push-

EXPRESS NEWS SERVICE @Palakkad

ing Santhosh into the well.

IN A shocking incident underscoring the growing concerns
about campus violence, a second-year vocational higher second-
ary school student stabbed his close friend following a verbal
altercation. The incident unfolded at the NSS KPT Vocational
Higher Secondary School, Ottapalam, on Friday morning around
10.30am inside the boys’ restroom. According to witnesses, a
heated argument between the two friends culminated in one of
them stabbing the other on the right side of the stomach with a
small penknife.

The injured student’s cries for help drew the attention of fel-

low students and teachers, who rushed to the scene and promptly
took him to the nearby Ottapalam Government Taluk Hospital.
However, the medical examinations, including X-ray and other
tests, revealed that the wound was not deep, and the student was
discharged shortly afterward. “The argument spiralled out of
control, and in a fit of rage, one student lashed out with a pen-
knife. Thankfully, the injury was not severe,” a school source.

10h March 2025 will not be considersd.

Category SHAPE-1 can only apply.

gpccellkksa@gmail.com by 10 March 2025. Applications receivad afler

4. Al candidales desirous of emploving for the posls shall attach a
cerificale signed by them, thal '| was not placed order any Discipline
Vigilance (DV) Ban/No case of corruption was reported against me during
myy service For Civiians "Ma FIR/Criminal cases should be pending.

Mote : JCOs NCOs and OR with expemplary Character and Medical

PRIVATE LIMITED
Palakkad. 1Name 0f Corporats Person STREET STORYS PRIVATE LIMITED
Eer No. Mame of Post | Mo.of Vacancies 2 |Date Of incorparation Of Goeparate Person | 20V07/2020
3 [Authority Lincer Which Corporate Persan
(a) | ClericalSaaff 02 L el RoC Emaiam
U:I}I EE"IHQ Clarks cum Sales Person 05 1 |Corporate Identity Number / Limied
(c) Watchman 03 Liabity "ﬂ'g-:"? Nurmber Of UZI00KL20OPTCOR0R!
R T HE
. : -
(d) | Asst Manager cum Senior Stroekeeper 01 5 |Address Of The Registered Office And | 57683725, 2nct Floar, Sre Hari Complex 0163
Total 11 Frncpal Offce (1 Ary) OF Froad, Mear Rag Mursing Home. Thrissur,
_ , : Compaorate Person Thnzsur Kerala, Indiz-GB0020
£, Employment will be for 11 (eleven} manths on contract basis. interested e pepre e
candidates may visit GPC website gpcschirco.n for details eligible ¥ “glju' g 31',:,';_1”“{35'““ it 12-02-2025
Wards/Dependents of ESM will attach necessary birth certificales s o N e TR A s Er oo
ppotey oo Secondary Scho e Cefntaonouty | |77 405 5 e i e v
copies of Pension Pay Order (PPO) and extract of Discharge Book The L-L:J.-:Iall,'r d Ermal it spmadhussdharan@amall. com
containing Family Details, Tekephone | G0BO35GAE4
3. Applications to be forwarded to Canleen Officer, Golden Paim Canteen i
Cell, Cio, HQ K&K Sub Area, Cubbon Road, Bangalore-01 with full Bio | it — e
Data, Resume & Moblle Mo through Registered Post or Mail 1D R LT O O NS Y W -

Date

Manappuram Asset Finance Ltd, Reg Office :- [11/105,
OppValapad Police 5tation, Near Chandapadi Junction,

Valapad, Thrissur, Kerala -680567, Branch:West Fort

Nohce & heeby given thal the STREET STORYS PRIVATE LIMITED
flas commenced valuntar
The sikeholdes of 8TR

linsdztion an 12-02-2025

STORYS PRIVATE LIMITED are hereby calied spon 10 submit a proaf of
ther clums, on of belors 14 March, 2025, 10 the fouidator al the address mentionad
The financial craditnes shall subemit Sheir proal of claims by efecionic mesns onfy. All other
stakenoloiers may subemit Bhe prood of claims o persan, by post or Oy ckeciranic means

Suthmissaon of false or miskeading proofs of caim shall atiract panalties

: 15-02-2023

Pizce - Ernakidam Hame and Signaturs of the Liquidalor: 547~ Machusudhanan E FJ

arelilam 7

WE BUY OLD (DAMAGED),
PURE JAREE SILK SAREES,
SILK DHOTHIES WITH JAREE,
AT ANY CONDITION

We Buy Old Damaged

Tissue Sarees

Rs. 1000/- to 30000/-

SUNDAY OPENING

WORKING HOURS : 10 AM to 7 PM
CAR PARKING AVAILABLE
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Ph: 9500642658 Ph: 9629526299
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VACATION NOTICE

Branch Office : ICIC) Bank Lid 4/10, Mythree
Towver, Bammanholl Hoswer Main Raod
Bangolore-560068

NOTICE
Motice is hereby given to the opplicont BIMOY WV ANTONY ond Co-
Apphcomt JESSY ABRAHAM to wocote the movoble oriicles in the
property situated ot “As described in the Loan document / property
document covering Door No, 3171478 Sy No: 304/1., 304/2 Poonithura
Villoge, Konoyannur Taluk Ponnurunni Desom, Cochin Corporotion,
682019° the possession of which is taken by ICIC] Bank Limited, on
20TH JANUARY 2025 under section 13(4] of the Securtisation and
Reconstruction af Financial Assets and Enforcement of Security
interest Act 2002, within the period of 7 doys from the dote of
publication of this notlce
Please toke note thot i you foil to vocote the movable articles, ICICT Bank
Limited, will ba constraoined to owction the property along with tho
rmavable ortickes lying in the property at your own codt ond consequancos
arid ICIC Bonk Lirmited, will not be rll'.p-:;ur'm.lhh:' tor the same
Date : February 15, 2015 S0 Authorised Cificer
ICIEI Bank Limdted _’l

1cicI Bank

) CiTY UNION BANK LIMITED
\gud Credit Recovery and Management Department
EUE Administrative Office : No_ 24-B, Gandhi Magar,

il oo | Burnibakonam - 612 001, E-Mall id : crmd@eityunsonbank.in,

SN 1664 Ph : 0435-2432322, Fax : (435-2431746
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PGSSESSIGN NOTICE (APPENDIXIV) Under Rule 8 (1)

CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED

Corparate Office: Chola Crest, Super B, 54 & (55, 4, Thiru Vi K2 Industrial Estate, Guindy,
Chennal = 600 032

RE-TENDER-CUM-AUGTION SALE NOTICE UNDER SARFAESI ACT 2002

The fallowing propedyiies martgaged bo Clty Union Bank Limited wil be sold in Re-Tender
cum-Putlic Auction by the Autharised Officer of the Bank, under Rule 8 {8) & 9 of the Security
Intarest [Epforcament) Rules, 2002, under ke SARFAES] Acl, 2002, for recovery of a
sufm ol Bs.1,05633T2- (Rupess One Crore Five Lakh Sixty Thres Thowsand Threa
Hundred and Seventy Two cndy] a5 on 12-04-2025 togatherwilth further mlerastioba thar-gva:l
froem 13-01-2025 crraards and olher expenses; eny oher dues o the Bank by #e bommaers |
uiarantors Mo, 1) Ms. B M Vegetables, XVl 150 4F, General Market, Aluva, Emakulam,
Korala - B33107, Mo.2) Mr. Manesh Mathew, Slo. Mathew, No.31, Thenithara Houss,
16 Masjid Rioad, Aluva, Emakullam, Kerala - 83101, Mo.3) Mrs. Anu Varghese, Wo. Manesh
Mathew, No.31, Thonithara House, 16 Masjid Road, Aluva, Ermakulam, Kerals - 683101

immovabie Properties Morigaged to our Bank
Schedule - A : (Property Owned by Mr. Manesh Mathew. Sig. Mathew &
Mrs. Anu Varghese, Wi, Manesh Mathew)

1.21 Ares of land with Residential Bulding GFFF/SF o an exfent of 7222, 74,68 Sq.m
respeciaaly in Sy No. 2304, Re: Sy, ladT, Blogk Mo 78, Aluva Wesl Village, Aliva Desom,
fiuva Taluk, Ales Sub-distnct, Emskulam Disiril with the - following Doundades |
Easl ;: Properdy of Rajan, Warlh : Pattway, South : Propanty of Frances, Wast | Patieay,

Schedule - B : (Property Owned by Mr. Manesh Mathew)

{121 Ares of fand in Sy, Mo 2304 Ra, Sy, kodT. Block Ko T8, Aluva West Wisge, Aluva
Desom, Aluva Teluk, Aluva Sub-Districl, Emafualam Dislricl with tha faliawing boundanes
East: Propey of Rajgan, Marlh ; Propery of Manesh and Anu, South ; Pashway, Weat Road

Reserve Price : Rs.50,00,000/-
i issuiing this Sale Motice to the Bo o5 Co-b o and Guaranton’s mentioned in 5r Mo | under the Securitization & Whersas, the underspned Bding the Authomeed Officer of Cholaminchlam lreestimene: and Fnande. Comgany Linded Limied, wnder - Securitisation and
PEI?_-;;E[:ZE;E% ol ilr.;?rﬁ;m ﬂnﬁitg_na.r\;rnf;f;:;:tDFSEE:ﬁﬁ;,tirﬂr p{IEIZE?{}.-:;_u Dﬂrd-,qr:nfg 1:3; lJ:I-::IErjr I:EE' J_:Q" a?nmeiﬁ;m{ft:gi}w Recorstmuction of Firancial fssess and Tnforoemeit I'If"h.l"'!:llr{'llil'{lr'r.“-'\.'! AL, A :‘u?ll_:-f 20007, and i eweerise of the pesvers confermad undes Seton 13013 reaid with 1Rupe§.=_r[4tnaty Lﬂkh Dﬁbll_[f'_ﬂ_f §l:h_ﬁﬂ!l.l|gi5. B]
within 15 days from this date failing which the secured property mentioned in below description will be sold hr].- Public Auctionas detailed Rusle 3 of the Secunity Inferest (Enfoerement) Bules, 2002 issued Demand Motice dated mentioned below under Section 13(F) of the said Aot calling wpon vois bemg the RE-AUCTION DETAILS
under the provisions of Section 1314 of sub rule & of fule B of the Secuntization & Reconstruction of Financial Assets and Enforcement: of biorrowers (namas and addmsses memiored below| in repay the amoet mentioned in the said notice and interest thereon within B0 diys from the date of reosipt of Date of Re-Tendar-cum-Auction Sale Venus
Security Interest Act 2002, an the date mentioned below for recovery of dues, Also giving Auction Notice to the Bormowers, Co-bormowers thee siid rotice. The borwers mentoned hiein be ko Baving Fafed (o repay the amount, notioe is hereby given 10 the borowers mentioned herem bekow and $o the - -
and Guasantar’s rmantloned in S N, 1 under the saéd act, jiilic i ﬁﬁ:r\:ul thit th undesshed his taken posseasion of e propeety destried herein befow in eiercise of powers confered on me under saSecion (4] of City Union Bank Limited, Aluva Branch,
] getion 13 of the Act read with Ruke & of the: Securiy Interast {Enforcementy Rukes, 2002 The borrowers mentioned here in above in panioutar and the pobiic m Peringhal Towes, Bullding Mo XXI0%1)
5. No B{IH'IJWEHS, Co hﬂffﬂWE‘I’fﬁ & El.lﬂl'ﬂ'!'ltlﬂ'fi Name Eeneral are hereby cationed not to deal with szid propenty and any deafings wetfy the property will be subiject 1o the champe ol MYs CTholmandaiam Irsessment And 06-03-2025 Bijva Kasnthukuzh-Emakulam Read
Finange Company Limiled for an amount 25 mengiored hersin under and inderes? thereon. The borrower's attention is invited o provisioes of sub-section (30 ol } fha T s Aliva, Erfakiutam - 88314
1. Y. #EHITEEJEHEEKI]::E?G KOCHUVAREED, KOMBARAKARAN [HO], WEST KOMBARA, IRINJALAKLIDA [PO] Gaction 14 ol the AL in respet of ime aviBabit 0 redven th sequred assals %ﬁpnﬁﬁjhgﬁﬁﬁ Eﬁdﬁﬂgan.g:u;a;
& #"I:IELEEEJEAEI.EEJF;INT' W/OVINCENT K K, KOMBARAKARAN [HOL, WEST KOMBARA, IRINIALAKUDATPC] HIHEBI'I}F:IE!;;E‘!J:E:EE oF 'nﬂ':m GUTSTANDING DETALS OF PROPERTY ; DATE OF Terms and Conditions of Re-Tender-cum-Auction Sale
; 3 ; RMOUNT FOSSESSED POSSESSION Ti e prases | | Lo and paricpaia | ally
3. M JAISON K. K, 5/0 KOCHUVAREED, KOMBARAKARAN [HO], WEST KOMBARA, IRINJALAKLUDA [PO] & LOAN RCCOUNT NUMBER | NOTICE ' 5-,1“}:, ;ﬁ,w ;’Lﬂ'{.i?;i'iﬂ*;r?n‘f;ﬂi‘i; Dlup.:;;f;|JuL:r;.Dr:!|.-L:rl.;?:E-§;'r.ﬂ:rp;:anghf,E;ﬁ;’j
EHEAR D02 i The subiject residential property comprises of 04, E‘E- The mtending bidders may obism e Tender Forms frem The Manager, Clty Union Bank
Loan Account Mumber: 043059001 00208 - s 400000/, Loan Account Humber : 34305900100210 - ares of land in e survey no 19, survey no. a0, | Limited, Aluva Branch, Peringhat Tower, Bulkding N XXR309(1), Aluva Karoihukuehi-
Hs 36,00000/-  Auction Date & Time : 03-03-2025, 17am, Reserve Price AND EMD Amount in (Rs.) : Bs. Loan Account No. - HLOSALLOO0054681 Resurvey Block number 106 and everything in Ernakulam Road, Opposite to Sastha Templa Aluva, Ernakulam - 883101, |3} The mtending
81,27487/- & 8,12748/-, Property Inspection Date: 2/7-02-2025, Settiement Amount : Rs 52,38402/- 1. SOPHI Parhavesdu vil agE'l Ammmhuﬁ}_' Taluk, E&FIFEIJ'-»E L bidders should submit thisr bids only i 1he Tender Farm prascribed in saaled envelopas
bl i 2. DEVASIAVARGHESE é ‘s District, Alagruzha Distric as per sdle deed| = addressad io The Authorised Officer, City Union Bank Lid., topathar with 3 Pay Ordar (
Description of the Immovable Propert 3. |IBINJOSE | & RS, Ino37&7/2016 in the name of Jose @ Devassal = & Demand Diraft foran EMD of 10% of e Reserve Price. drawn infavour f “Clty Unlon Bank
—l%_p—! . . Both Residing at - PANAYALLL CHIRA, ALAPPUZHA| o 2369199/ Varghese BOUNDARES OF THE PROPERTY S PRl = o Ltd.", on or before 12.00 Noon on the dale of Tender-cum-Aucton Sale hereby notified
All the piece and parcel of land measuring Ares 3.15 Ares [eight point one five] bearing Survey No 584/1 LR Ty A " aienl ™ e 7 T {4) For inspection of the proparty and ather particulars. the intending purchaser may
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Ambatapuzha B2R003 Far road, 5 DMty O 1 PP i A }
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Terms & Conditlons: (1] To participate in the Auctice, the intending bidders have b deposit earnest morey by way of D0 froinng "MANAPFURAM  Progierty of Sebastian Panavayalthira, | EVEOEE WG LA EIN-MY RINOUR 3 (0NN T ) e 0 DO 1. 1 e TN B SO AR,
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